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DEEMED CONVEYANCE PUBLIC NOTICE
NEhA sAgAr CO-OP. hsg. sOC. LTD.

Add :- Mauje Kulgaon, Badlapur (E), Tal. Ambernath, Dist. Thane

regd. No. TNA/ULr/hsg/TC/14416/2003-2004
Has applied to this office under section 11 of Maharashtra Ownership 

Flats (Regulation of the promotion of Construction, Sale, Management and 
Transfer) Act, 1963 for declaration of Deemed Conveyance of the following 
property. The next hearing is kept on - 20/12/2022 at 4.00 p.m. 

respondents - 1) M/s. Shivsunder Developers Through partner 
Shri. Mangilal Premji Chaudhari, 2) Smt. Vimal Vasant Chavan, 3) 
Shri. Sandeep Vasant Chavan, 4) Shri. Shivaji Vasant Chavan, 5) Smt. 
Madhuri Vasant Chavan, 6) Smt. Vandana Vasant Chavan, 7) Shri. 
Mangilal Premji Chaudhari, Badlapur (East) and those who have interest 
in the said property may submit their written say at the time of hearing in 
the office mention at below address. Failure to submit any say it shall be 
presumed that nobody has any objection and further action will no take.

Description of the property - 
Mauje Kulgaon, Tal. Ambernath, Dist. Thane 

survey No. hissa No. Area
38 5 184 Sq. Mtr.
38 6 368 Sq. Mtr.

Total Area 552 Sq. Mtr.

Office of District Deputy Registrar, 
Co-op societies, Thane 
First floor, Gaondevi Vegetable 
Market, Thane (W), Dist - Thane 
Pin Code:-400 602, 
Tel:-022 25331486. 
Date : 09/12/2022

sEAL
sd/-

Competent Authority & District Dy. 
registrar Co.Op. societies, Thane

DEEMED CONVEYANCE PUBLIC NOTICE
sAI sANkUL PhAsE II CO-OP. hsg. sOC. LTD.

Add :- Mauje gandhare, kalyan (W), Tal. kalyan, Dist. Thane

Regd. No. TNA/kLN/hsg/TC/18958/2007-08
Has applied to this office under section 11 of Maharashtra Ownership 

Flats (Regulation of the promotion of Construction, Sale, Management and 
Transfer) Act, 1963 for declaration of Deemed Conveyance of the following 
property. The next hearing is kept on - 20/12/2022 at 4.00 p.m. 

Respondents - 1) M/s. Western Arch Enterprises Through Partner 
a) Shri. Prashant Navinchandra Karnik, b) Shri. Prakash Chotalal 
Thakkar, 2) Shri. Nana Ganpat Kene, 3) Shri. Vitthal Ganpat Kene, 4) 
Shri. Hanuman Pundalik Kene, 5) Shri. Pandit Sukrya Kene, 6) Smt. 
Fasubai Pundalik Kene, 7) Smt. Shantabai Sukrya Kene, 8) Shri. Ganesh 
Pundalik Kene, 9) Sai Sankul Phase-I Co-operative Housing Society 
Ltd. Through Chaiman/ Secretary Kalyan (W), 10) Deputy Collector and 
Competent Authority Urban Land Ceiling Ulhasnagar, Thane (West) and 
those who have interest in the said property may submit their written say 
at the time of hearing in the office mention at below address. Failure to 
submit any say it shall be presumed that nobody has any objection and 
further action will no take.

Description of the property - 
Mauje gandhare, Tal. kalyan, Dist. Thane 

survey No. hissa No. Area
36 4 5310 Sq. Mtr. out of 6987 Sq. Mtr.

Office of District Deputy Registrar, 
Co-op societies, Thane 
First floor, Gaondevi Vegetable 
Market, Thane (W), Dist - Thane 
Pin Code:-400 602, 
Tel:-022 25331486. 
Date : 09/12/2022

sEAL
sd/-

Competent Authority & District Dy. 
Registrar Co.Op. societies, Thane

DEEMED CONVEYANCE PUBLIC NOTICE
sAI VIhAr CO-OP. hsg. sOC. LTD.

Add :- Near Vitthal Mandir, Behind Bhavika school, Kharegaon, 
Kalwa (W), Tal. & Dist. Thane-400605

regd. No. TNA/TNA/hsg/TC/17035/2006
Has applied to this office under section 11 of Maharashtra Ownership 

Flats (Regulation of the promotion of Construction, Sale, Management and 
Transfer) Act, 1963 for declaration of Deemed Conveyance of the following 
property. The next hearing is kept on - 26/12/2022 at 12.00 p.m. 

respondents - 1) Shri. Vishwanath Bhiwa Patil, 2) Smt. Ashwini 
Avinash Kavale, 3) Shri. Sahdev Budhaji Bubera, 4) Shri. Suresh 
Gopinath Patil, 5) Shri. Sajjan Budhaji Bubera, 6) Shri. Kashinath Mahadu 
Patil, 7) Shri. Gokul Narayan Patil, 8) Shri. Chango Sudam Madhvi, 9) 
Shri. Dyaneshwar Gopinath Patil, 10) Shri. Namdev Narayan Patil, 11) 
Shri. Pandharinath Gajanan Patil, 12) Shri. Manik Budhaji Bubera, 13) 
Shri. Raghunath Narayan Patil, 14) Shri. Ramesh Gopinath Patil, 15) 
Shri. Raju Kashinath Madhavi, 16) Shri. Pandurang Budhaji Bubera, 17) 
Smt. Lilabai Gopinath Patil, 18) Shree Vithoba Devsthan, 19) M/s. V. R. 
Construction and others and those who have interest in the said property 
may submit their written say at the time of hearing in the office mention 
at below address. Failure to submit any say it shall be presumed that 
nobody has any objection and further action will no take.

Description of the property - 
Mauje Kharegaon, Tal. & Dist. Thane 

survey No. CTs No. hissa No./Tika 
No.

Area

20 473 1 4163.94 Sq. Mtr.

Office of District Deputy Registrar, 
Co-op societies, Thane 
First floor, Gaondevi Vegetable 
Market, Thane (W), Dist - Thane 
Pin Code:-400 602, 
Tel:-022 25331486. 
Date : 09/12/2022

sEAL
sd/-

Competent Authority & District Dy. 
registrar Co.Op. societies, Thane

DEEMED CONVEYANCE PUBLIC NOTICE
sATYANArAYAN CO-OP. Hsg. sOC. LTD.

Add :- Mauje Chikanghar, Kalyan (W), Tal. Kalyan, Dist. Thane

regd. No. TNA/KLN/Hsg/TC/34856/2022-23
Has applied to this office under section 11 of Maharashtra Ownership 

Flats (Regulation of the promotion of Construction, Sale, Management and 
Transfer) Act, 1963 for declaration of Deemed Conveyance of the following 
property. The next hearing is kept on - 26/12/2022 at 4.00 p.m. 

respondents - 1) M/s. Mutyya Construction a Partnership Firm 
Through Partner Shri. Dasari Mutyya Hadvayya, 2) Shri. Datta Sitaram 
Dhulap, 3) Shri. Narayan Shankar Kalbhor, 4) Shri. Dasar Mutyya 
Aadvayya, 5) Shri. Dasar Shriniwas Mutyya, Kalyan (West)  and those 
who have interest in the said property may submit their written say at the 
time of hearing in the office mention at below address. Failure to submit 
any say it shall be presumed that nobody has any objection and further 
action will no take.

Description of the property - 
Mauje Chikanghar Tal. Kalyan, Dist. Thane 

survey No. (Old) Hissa No. (New) Hissa No. Area
97 2 (P) 2/A/1 390 Sq. Mtr.
97 3 (P) 3/A 20 Sq. Mtr.

Total Area 410 Sq. Mtr.

Office of District Deputy Registrar, 
Co-op societies, Thane 
First floor, Gaondevi Vegetable 
Market, Thane (W), Dist - Thane 
Pin Code:-400 602, 
Tel:-022 25331486. 
Date : 09/12/2022

sEAL
sd/-

Competent Authority & District Dy. 
registrar Co.Op. societies, Thane

PUBLIC NOTICE 
TO WHOMSOEVER IT MAY CONCERN

This is to put on record that MR. DHIRAJ RAJAN BAJAJ AND MR RAJAN G BAJAJ 
were the members of the ORCHID ENCLAVE CO-OP HOUSING SOCIETY, having 
address at 265E. Bellasis Road, Mumbai Central, Mumbai 400008 holding Unit No. 
2703, A Wing, admeasuring 1325 sq.ft. on 27th floor in the building of the society and 
this is also to put on record that one of the co-owners Mr. RAJAN G. BAJAJ has expired 
at Mumbai on    16/05/2011;
(1) Mrs. JAYA Wd/o Rajan Bajaj, (2) Mr. Dhiraj S/o.  Rajan Bajaj and (3) Mr DINESH 
S/o. Rajan Bajaj claims to be the only heirs and legal Representatives of the deceased 
Rajan G.Bajaj and save and except the abovenamed persons the deceased Rajan G 
.Bajaj has left no other heir or legal representative behind him, entitled to the said Unit 
and in its Ownership rights.
My client hereby invites claims and/or objections from the heirs of the deceased co-
owner or other claimants/objectors to transfer the said shares and interest of the 
deceased members in the capital/property of the society within a period of 14 days from 
the date of publication of this notice, with copies of such documents and other proofs in 
support of his/her/their claims/objections for transfer of shares and interest of the 
deceased Member in the capital property of the society.
If no claims/objections are received within the period prescribed above at the address 
of the undersigned,  the undersigned on behalf of his client the Transferee shall be free 
to deal with the shares and interest of the deceased member in the capital/property of 
the society in such manner as is provided under the bye laws of the society. The 
claims/objections and/or Court order, if any, received by the undersigned for transfer of 
shares and interest of the deceased member in the capital/property of the society the 
undersigned shall on behalf of his client /Transferee, shall deal with the same in the 
manner provided under the bye laws of the society.
Please treat this Public Notice under Appendix 6 (Under the Bye law No.34)

Sd/-
(A.R.PATNI)

Advocate
Amirani Mansion Flat No.10, 1st floor,

M.M.C.Road Mahim, Mumbai 400016
Mob: 9820272331

Place: Mumbai
Date: 10/12/2022

peenerj veesìerme
JemeF& ³esLeerue cee. Þeer.Deej.S®e.veeLeeCeer, efoJeeCeer v³ee³eeefOeMe  Je,

mlej, JemeF& ¿eeb®³ee v³ee³eeue³eele
ves.lee.10/01/2023
®eew.De.¬eÀ.151/2022

efve.¬eÀ.05
Girish Kumar Mishra s/o. Kodai Prasad Mishra
House No. 31, Mohalla-Gobindpur, Vill-Gobindpur, Thana-Itawa, 
Through his constitute attorneyTehsil-Itawa, Dist. Siddharthnagar.
Mohd. Akhtar Rafiq Malik
S.No. 44, Mustafa compound, Salphi Galli No. 3, Shanti sewa society, 
Chandrika Hotel, Kandivali west, Mumbai.     .... Applicant

V/s.

None ....Respondent

�याअ�� वरील अज�दार यांनी �दनांक ०७/१०/२०२२ रोजी Late. Hanuman 

Prasad Poddar S/o. Krishna Poddar died on 16 February 1994 रोजी मयत झाल े असुन 

�यां�या मालम�ेसं�ं�ी वारस दाखला (लेटर ऑफ अॅडिमिन��ेशन) िमळणेसाठी 

या �यायालयात चौकशी अज� कमांक १५१/२०२२ दाखल केला आह.े

meJnx veb. 387, ieeJe ceewpes-vee³eieebJe, peg®evê, lee.JemeF&, efpe. HeeueIej, p³eeDeLeea uesìj Dee@HeÀ 
De@[efceefvemì^sMeve efceUC³eekeÀefjlee ³ee v³ee³eeuelee³e ®eew. Depe& ¬eÀceebkeÀ 346/2022 oeKeue 
kesÀuesuee Deens. p³ee keÀesCeer Fmeceeme l³eeb®es keÀe³eosMeerj  Jeejme, nkeÌkeÀ efnlemebyebOe efkeÀJee njkeÀle 
Demesue l³eeveer ¿ee v³ee³eeue³eele efoveebkeÀ 10/01/2023 jespeer mekeÀeUer 11.00 Jeepelee 
efkebÀJee ner peenerj veesìerme Òeefme× Peeues Heemetve SkeÀ cenervee®es Deele uesKeer njkeÀle oeKeue keÀjeJeer. 
meojnt Jeejme oeKeuee osC³eeyeeyele pej keÀesCel³eener Fmecee®eer njkeÀle ve Deeu³eeme ³eesi³e les  
HegjeJes Je keÀeieoHe$es IesTve Depe&oej nd¿eebvee Jeejme oeKeuee osClee³e ³esF&ue ¿eee®eer ke=ÀHe³ee veeWo 
IesC³eele  ³eeJeer.
Deepe efo.24/11/2022 jespeer ceeP³ee meefnefveMeer Je v³ee³eue³ee®³ee efMekeÌkeÌ³eeefveMeer efoueer.  

SCHEDULE OF PROPERTY

ngkegÀceeJe©ve,  
DeefOe#ekeÀ

efoJeeCeer v³ee³eeue³e Je mlej JemeF&

PUBLIC NOTICE

Sd/-
Adv. Nutan Prakash Pawar,

9, Kalpana Complex, Station Road,
Panchal Nagar, Nallasopara - West,
District Palghar 401 203.

Dated this : 10th day of December 2022.

Take notice that Mr. Pandurang
Keshav Patil who was the owner of
the Flat No. A/202,  Second Floor,
New Atlanta Co-Operative Housing
Society Ltd., Near Wagheshwari
Hills, Station Road, admeasuring
600 Sq. Ft. Built up area Survey
No. 59, Plot No. 6 & 7,  Village -
Nilemore, Nallasopara - West,
Taluka Vasai, District Palghar
(hereinafter referred to as “the said
Flat”) died on 15/11/2000 leaving
behind him the following legal heir
1) Smt. Shubhangi Pandurang Patil
(Wife) 2) Prasad Pandurang Patil
(Son) 3) Sandeep Pandurang Patil
(Son) 4) Avinash Pandurang Patil
(Son)  & 5) Mrs. Vaijayanti Kiran
Raut (Daughter) as his only legal
heirs. After his death the said flat
has been transferred by the
concerned society in favour of his
wife Smt. Shubhangi Pandurang
Patil after completion of legal
formalities by her as per the Bye
laws of the Society. Thereafter by
Deed of Gift dated 08/02/2021 Smt.
Shubhangi Pandurang Patil gifted
the said Flat to her son – Prasad
Pandurang Patil and registered the
said Deed of Gift bearing
registration No. Vasai4 – 1360 –
2021 dated 08/02/2021. All the other
legal heirs mentioned have
executed the said Deed of Gift as
the Confirming Parties. The
concerned society transferred the
said Flat and the Share Certificate
in favour of Prasad Pandurang
Patil. Now Prasad Pandurang Patil
wishes to sell the said Flat to the
concerned Purchaser. The said
Purchaser wishes to avail home
loan from the concerned Bank by
mortgaging the said flat.
Any person/s having any kind of
interest, claims, objections against
the said Flat either by way of
inheritance, mortgage, possession,
Sale, Gift, Lease, Lien, Charge,
Trust, License, Maintenance,
Easement or otherwise howsoever
are hereby required to make the
same known in writ ing to the
undersigned at her office address
mentioned below within 14 days
from the date of this Notice failing
which the concerned authority may
proceed further  without reference
to such claims and same is if any
will be considered as waived or
abandoned.

Simran Ads
R.O.No.469

AT
18X1

Pub.Dt.10/12/2022

(FORMERLY KNOWN AS MAGMA HOUSING FINANCE LTD)

Registered Office:  602, 6th FLOOR, ZERO ONE IT PARK, SR. No. 79/1, GHORPADI, MUNDHWA ROAD, PUNE – 411036                              
Branch Off Unit: 205, 2nd Floor, Lotus Park, Road No 16, Thane West, Maharashtra-400604. 


